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SHRI CHARAN SINGH: As the hon. 
House is perhaps aware, we held a 
meeting of the top officers on the 27th 
and we did set up a Cell which will 
8upervise the investigations. I need 
not go into the detail8. 

The question of summoning the 
I.Gs from all over the coimtry was 
also disCU88ed and in the end we de-
cided not to call them just now. I 
would welcome all possible sugges-
tions that any hon. Member of the 
HoUSe would like to make to the Gov-
ernment, so that the COIr.mon purpose 
of us all, and the common aim that we 
have all in view, can be served. I 
would therefore welcome lliese sug-
gestions and I may assure you that 
before the House disperses for the 
next session, I will try to maltl!- a 
statement. 

D.UhIII. 

PUBLIC ACCOUNTS COMMlTl'EE 

EIGHTH RBPoIrr 

SHRI C. M. STEPHEN (Idukki): I 
beg to present tbe Eightli Report of 
the Public Accounts Committee on 
paragraphs of "the Report of the Com-
ptroller and Auditor-General of India 
for the year 1972-73, Union Govern-
ment (Civil), Revenue Receipts, Vo-
lume I, Indirect Taxes relating to 
Union Excise Dunes. 

lUI hili. 

COMMITTEE ON PRnrATE MEM-
BERS' BILLS AND RESOLUTIONS 

EIGHTH RI:PORT 

SHRI YADVENDRA DUTT (Jaun-
pur): I beg to present the Efghth Re-
port of the ConuDittee on Private 
Memben' Bills II!1d Resolutions. 

12 a hili. 

MATTERS UNDER RULE 377 

(i) DROUGHT AlID 8TAlIVATIQlII' CONDI-
TIONS IN NORTll BIIIAR 
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(ii) REPORTED ARREST OF KHAN ABDUL 
GHAFFAR KHAN IN PAKISTAN 

SHRl SAMAR GUHA (Contai); Sir, 
this House, on an earlier occasion, 
also expressed grave anxiety about 
the illness of Khan Abdul Gaffar 
Khan, I had the occasion to express 
the anxiety about his illness, As this 
relates to a certain diplomatic norm, 
kindly allow me to read the small 
brief which I have written instead of 
making a speech on the matter, 

MR SPEAKER: Yes, 

SHRI SAMAR GUHA: Sir, we feel 
greatly disturbed by the news of the 
arrest of Khan Abdul Ghaffar Khan, 
who is now 95 years old. Although 
he is now a national of Pakistan, yet 
We cannot forget his immense contri-
bution to the independence struggle 
of our country. He was endearingly 
known to all of us in the country, 
which is now known as the Indian 
Sub-Continent, as Badshah Khan and 
Frontier Gandhi. He is respected as 
equally in our part of the country as 
in Pakistan. Remembering the his-
tory Of our freedom struggle and our 
great respect for the Frontier Gandhi;· 
we appeal to the Government of Pak-
ilrtan on humanitarian grounds to re-
lease him and allow him to live in a 
place wherever he wants so that he 
may pass the last days of his life 
peacefully. A great Khoda-e-khid-
matgar a servant of God, like him 
should be given that freedom. We 
hope our appeal will receive necessary 
response from the Government of Pak-
istan, and their administration will 
not consider this expression of our 
anx'lety for Badshah Khan as any in-
terference in their internal affairs in 
a narrow technical diplomatic sence. 

(iii) DEMONSTRATION By WORKERS OF 
RAILWAYS, DEFENCE UNDERTAKINGS ETC. 
FOR 8.33 pER CENT RONUS. 

SHRI SAUGATA ROY (Barrack-
pore): Sir, Yesterday, the workers of 
the railways, defence undertakings, 
P&T and CPWD belonging to INTUC 


